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Supreme Court [13]

Abdul Hameed v. State of Rajasthan, (Vikram Nath, Sanjay Karol and Sandeep Mehta, JJ.), 2026
SCC OnLine SC 1362

CIT v. Aecom Technical Services, (J.B. Pardiwala and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1360
CIT v. Coursera Inc, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1358
Didar Singh v. State of Haryana, (Manoj Misra and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1361

Madan Mohan v. Thakar Dass, (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC OnLine
SC 1365

Mehboob Shah v. State of M.P., (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC
1366

Prabhakar Yeshwant Masram v. Sou Tula Namdeorao Jaipurkar, (Ujjal Bhuyan and A.S.
Chandurkar, JJ.), 2026 SCC OnLine SC 1367

Prakash Kumar Dixit v. Ajay Kumar Bhalla, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026
SCC OnLine SC 1369

Rahul Shukla v. State (UT of Chandigarh), (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC
OnLine SC 1359

Standard Chartered Bank v. Ministry of Home Affairs, (J.B. Pardiwala and Manoj Misra, JJ.), 2026
SCC OnLine SC 1368

Vijayalakshmi R. v. C.L. Balaji, (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC OnLine
SC 1364

X13 v. State of Maharashtra, (Sanjay Karol and Manoj Misra, JJ.), 2025 SCC OnLine SC 3538
X4 v. State of Bihar, (J.B. Pardiwala and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 1363

Allahabad High Court [88]
Ajay Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 22408

Ajay Vijh v. Indian Banks Assn., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2023 SCC
OnLine All 5534

Amit Yadav v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 22008
Anil Agency v. CCT, (Shekhar B. Saraf, J.), 2024 SCC OnLine All 10624

Anil Lohar v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22042

Ankul v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22036

Anoop Singh v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 22059

Anuj Rathi v. State of U.P., (Garima Prashad, J.), 2026 SCC OnLine All 22030
Ashok v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22045
Ashutosh Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 22024
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Awadhesh Nishad v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22037
Beenu Jain v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 22069
Bharat Kumar v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22015

Bhole Baba Milk Food Industries Ltd. v. Union of India, (Saumitra Dayal Singh and Donadi Ramesh,
J1.), 2024 SCC OnLine All 10610

Bhoopendra Merathiya v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 22020
Brijendra Singh v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22055
Chaman v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22012

Dayco Power Transmission (P) Ltd. v. Union of India, (Ajay Bhanot, J.), 2024 SCC OnLine All
10614

Dharmendra Lakhera v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All
22066

Durga Trading Co. v. CIT, (Saumitra Dayal Singh and Manjive Shukla, JJ.), 2024 SCC OnLine All
10611

Gangaram v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22035

Govardhan Traders v. State of U.P., (Sangeeta Chandra and Brij Raj Singh, JJ.), 2024 SCC OnLine
All 10623

Hitachi Astemo Gurugram Powertrain Systems (P) Ltd. v. Commr., (Attau Rahman Masoodi and Ajai
Kumar Srivastava-1, 1J.), 2024 SCC OnLine All 10622

Indra Kumar Karmakar v. State of U.P., (Garima Prashad, J.), 2026 SCC OnLine All 22027
Irshad v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22038

Ishan Agrawal v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22051
Jai Prakash Shiv Charan Bidi v. CCT, (Shekhar B. Saraf, J.), 2024 SCC OnLine All 10609

Jay Singh v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22011

Junaid Khan v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 22062
Juvenile v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 22063
Kay Pan Fragrance (P) Ltd. v. State of U.P., (Shekhar B. Saraf, J.), 2024 SCC OnLine All 10621

Kranti Devi v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 22061

Krishna Shah v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 22025

Kumar Keshav v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22053
Lal Ji Saroj v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22041

Leelawati v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22013

Manorama v. State of U.P., (Garima Prashad, J.), 2026 SCC OnLine All 22028

Meera Glass Industries v. State of U.P., (Shekhar B. Saraf, J.), 2024 SCC OnLine All 10618

Meerut Development Authority v. Goods & Service Tax, (Saumitra Dayal Singh and Surendra Singh-1,
J1.), 2024 SCC OnLine All 10613

Mithlesh Kumar Bhatt v. Dr Rajneesh Dubey, (Rajeev Singh, J.), 2022 SCC OnLine All 2723

Mohd. Akram Waseem v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.),
2026 SCC OnLine All 22071

Mohd. Umar v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 22010
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Mukhtiyar v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 22009
Murli Packers v. State of U.P., (Shekhar B. Saraf, J.), 2024 SCC OnLine All 10616
Nan v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22016

Neeru Menthol (P) Ltd. v. Goods & Service Tax Council, (Saumitra Dayal Singh and Manjive Shukla,
J1.), 2024 SCC OnLine All 10612

Nikita v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22050

Nilansh Theem Park/Resort/Water Park, Nilansh Builders (P) Ltd. v. Gram Panchayat, (Arun
Kumar Singh Deshwal, J.), 2026 SCC OnLine All 22067

Nilansh Theem Park/Resort/Water Park, Nilansh Builders (P) Ltd. v. Gram Panchayat, (Arun
Kumar Singh Deshwal, J.), 2026 SCC OnLine All 22068

Pawan Ahlawat v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22065

Pradeep Kumar Pandey v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine
All 22064

Praveen Jain v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22052
Prem Infrastructure (P) Ltd. v. State of U.P., (Shekhar B. Saraf, J.), 2024 SCC OnLine All 10619
Priyanshu Singh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22018

Pushpendra Maurya v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All
22056

Ram Krishna v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22049
Rambkhelawan v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 22022

Ramlakhan Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 22032
Rampratap v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22054
Rohit Patel v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 22043

Rohit Rajput v. State of U.P., (Garima Prashad, J.), 2026 SCC OnLine All 22029

Rohit v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22046

Sachin Singh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22040
Samarjeet v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22047
Sameer v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 22023

Sangeeta Dwivedi v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22044
Saurabh Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 22033
Seema v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22034

Shakeel v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 22057
Shrikant v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 22021

Siddh Sales Corpn. v. State of U.P., (Saumitra Dayal Singh and Donadi Ramesh, JJ.), 2024 SCC
OnLine All 10620

Singh Traders v. State of U.P., (Saumitra Dayal Singh and Prashant Kumar, JJ.), 2024 SCC OnLine
All 10617

Subhash Chandra Sharma v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All
22048

Sultan Hasan v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 22072
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Suneel v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22017
Tejpal v. State of U.P., (Garima Prashad, J.), 2026 SCC OnLine All 22031
Uma Shanker v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 22073

Union of India v. Awlesh Kumar Singh, (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All
22007

Vaibhav Upadhyay v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22014
Vikash Soran v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 22026

Vimal v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 22060

Vipin Singh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22019

Virat Agencies v. State of U.P., (Saumitra Dayal Singh and Surendra Singh-1, JJ.), 2024 SCC OnLine
All 10615

Virendra Kumar Pandey v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All
22070

Vishal Singh v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 22058

Vishal v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 22039
Yadav Scrap Traders v. Commr., (Shekhar B. Saraf, J.), 2024 SCC OnLine All 10625

Zest v. Union of India, (Saumitra Dayal Singh and Ram Manohar Narayan Mishra, JJ.), 2023 SCC
OnLine All 5535

Andhra Pradesh High Court [1]

Mallikarjuna Bayaneni v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2024 SCC OnLine AP
5935

Bombay High Court [99]

Adinath Rohidas Garje v. State of Maharashtra, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom
6341

Ambadas v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 6278

Amit Gala v. Union of India, (Anil H. Laddhad, Prothonotary and Senior Master), 2026 SCC OnLine
Bom 6292

Anandakumar Locximidass Colopo v. GKB Optolab (P) Ltd., (Valmiki Menezes, J.), 2026 SCC
OnLine Bom 6283

Ariisto Realtors (P) Ltd. v. District Deputy Registrar, Coop. Societies, (Sandeep V. Marne, J.), 2026
SCC OnLine Bom 6344

Arjuna Maruti Kazidoni v. State, (Dr Neela Gokhale and Amit S. Jamsandekar, JJ.), 2026 SCC
OnLine Bom 6313

Arun v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 6280

Ashirwad Associates v. Kripa Anand Rishi Cellular (P) Ltd., (N.J. Jamadar, J.), 2026 SCC OnLine
Bom 6332

Awaj v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 6277
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* Ministry of Textiles [Noti. No. S.O. 2049(E)]

* Ministry of Textiles [Noti. No. S.0. 2050(E)]

* Ministry of Youth and Sports [Noti. No. S.O. 3898(E)]

* Ministry of Youth and Sports [Noti. No. S.O. 3929(E)]

* Reserve Bank of India [RBI/2026-27/14]

* Reserve Bank of India [RB1/2026-27/15]

* Reserve Bank of India [RB1/2026-27/16]

* Reserve Bank of India [RBI/2026-27/17]

* Reserve Bank of India [RBI/2026-27/18]

* Reserve Bank of India [RBI/2026-27/19]

* Reserve Bank of India [RB1/2026-27/20]

* Reserve Bank of India [RB1/2026-27/21]
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* Reserve Bank of India [RB1/2026-27/22]

* Reserve Bank of India [RB1/2026-27/23]

* Reserve Bank of India [RB1/2026-27/24]

* Reserve Bank of India [RB1/2026-27/25]

* Reserve Bank of India [RB1/2026-27/26]

* Reserve Bank of India [RBI/2026-27/27]

* Reserve Bank of India [RB1/2026-27/28]

* Reserve Bank of India [RB1/2026-27/29]

* Reserve Bank of India [RB1/2026-27/30]

* Reserve Bank of India [RB1/2026-27/31]

* Reserve Bank of India [RBI/2026-27/32]

* Reserve Bank of India [RBI/2026-27/33]

* Reserve Bank of India [RB1/2026-27/34]

* Reserve Bank of India [RB1/2026-27/35]

* Reserve Bank of India [RB1/2026-27/37]

* Reserve Bank of India [RBI/2026-27/38]

* Reserve Bank of India [RBI/DOR/2026-27/36]

* Reserve Bank of India [RBI/DOR/2026-27/397]

* Reserve Bank of India [RBI/DOR/2026-27/398]

* Securities and Exchange Board of India [HO/24/13/17(1)2026-IMD-POD-1/1/16895/2026]
* Securities and Exchange Board of India [HO/49/14/13(11)2026-CFD-POD1/1/16864/2026]
* Securities and Exchange Board of India [SEBI/HO/OIAE/OIAE IAD-3/P/CIR/2026/12676]
* Supreme Court of India [F. No. 44/PCWD Benches/2026/SCA(G)]

* Supreme Court of India [Writ Petition(s)(Civil) No(s). 454/2026]

Guidelines [1]
* ICAI (Global Networking) Guidelines, 2025
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